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of the successful candidates in one year's
examination alone and that a more detailed
study will have to be conducted to draw
valid conclusions on the aspects covered by
this survey.
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"["'[AMENDING OF THE TEXT or NATIONAL
ANTHEM

896. SHRI SWAISINGH srSODIA : Will
the Minister of HOME AFFAIRS/ " IT"T be
pleased to state :

(a) whether any suggestion has recently
been received by Government from the
Bharatiya Sahitya Sanslhan, Delhi for
amending the text of the National Anthem,
and

(b) if so, the reaction of Government in
the matter T\
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f[THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS/
Tz wWarem W gowar . (SHRI F. H,
MOHSIN): (a) Yes, Sir.

(b) Government's view has been that there
is no reason for departing from the original
version of the song as composed by the late
Dr. Rabindra Nath Tagore.]

[RAJYA SABHA]
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-[[STATEMENT BY SHRI GHULAM NAM SOGAMI,
A FORMER MINISTER OF JAMMU AND
KASHMIR

897. SHRI NAGESHWAR PRASAD
SAHAI : SHRI SITARAM SINGH

Will the Minister of HOME AFFAIRS/
ng HAT be pleased to state :

(a) whether Government's attention has
been drawn to the statement made by Shri
Ghulam Nabi Sogami, a former Minister of
Jammu and Kashmir in the Jammu and
Kashmir State Legislative Assembly on the
15th March, 1971 as published in the
'Statesman’, dated the 16th March, 1971 to
the effect that the Secessionists in Kashmir
aroused communal feelings during the recent
mid-term poll of the Lok Sabha; and

(b) if so, what concrete steps Govern-
ment propose to take in order to counter
these activities of the secessionists ?]
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t[ ] English translation.
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tfTHE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS/”
g § 7rsa wat (SHRIK.C. PANT) :
(a) Yes, Sir.

(b) The Government of India have already
declared the All Jammu and Kashmir Ple-
biscite Front as an unlawful association
under the Unlawful Activities (Prevention)
Act, 1967.

The Government of Jammu and Kashmir
and the Central Government are closely
watching the activities of other secessionist
croups and will take appropriate action as
and when necessary.]

COMMITTEE ON EXPORT PROMOTION

COUNCILS
898. SHRI G.R. PATIL : Will the
Minister of FOREIGN TRADE/faftr

sqmrT  Het be pleased to state :

(a) whether the Committee on the work-
ing of Export Promotion Councils has
submitted its report to the Government;

(b) if so, what are its main recommenda-
tions; and

(c) the action proposed to be taken by the
Government thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE/
\agwr eomare @a=m # gw-wEt (SHRI ALC.
GEORGE) : (a) No Sir.

.(b) and (c¢) Does not arise.

f[ ] English translation. 8
RSSJ71-4.

[10 JUNE 1971]
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ASSAM-NAGALAND BORDER DISPUTE

899. SHRI THILLAI VILLALAN :
Will the Minister of HOME AFFAIRS/
JTi? *Rfr be pleased to stale :

(a) whether any step has been taken by
Government so far to settle the border
dispute between Assam and Nagaland; and

(b) if so, what are the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS"
"gatwa ® wwa w4t (SHRI K C. PANT):
(a) and (b) The matter is receiving active
attention of the Government.

BRAIN-DRAIN FROM TNUIA

900. SHRI THILLAI VILLALAN
Will the Minister of SCIENCE AND
TECHNOLOGY:
fasmm s ataifnes fEwm
Tpjfr be pleased to state :

(a) whether Government have any special
proposal to slop the 'brain-drain from our
country; and

(b) if so, what are the details thereof ?

THE MINISTER OF SCIENCE AND TE-
CHNOLOGY faar itz staifast faam west
(SHRI C. SUBRAMANTAM) : (a) and (b)
A proposal for creation of supernumerary
posts for appointment of brilliant Scientists,
so that they may not have to go abroad for
lack of employment opportunities in the
country, is under consideration. Some of the
measures already taken to facilitate the
return of Indian Scientists, who are abroad
are given in the Statement attached.

STATEMENT

(A) The following steps have been taken
to facilitate return of scientific and technical
personnel to India :—

(i) Creation of a Scientists' Po A to provide
for temporary placement of well-qualified
Indian scientists and technologists returning
from abroad.



